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SHRI S.T.K. JAKKAYAN (Periakulam):
Hon. Member Mr. Mayathevar has said
that the water sent to Tamil Nadu has not
been received. This is not true. The water
is being received. There is no problem.

(Interruptions)

MR. SPEAKER : Papers (o be laid on
the Table.

CHAITRA 29, 1905 (SAKA)
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PAPERS LAID ON THE TABLE

Report of the National Commission on
Agriculture-1976—Parts 1 to XV and State-
ment for delay.

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA): I beg to lay
on the Table.

(1) A copy of the *Report (Hindi
version) of the Nationa! Commis-
sion on Agriculture—1976—Parts
I to XV.

(2) A statement (Hindi and English
version) showing reasons for delay
in laying Hindi version of the
Report mentioned at (1) above.

[ Placed in Library. See No. LT-6392/83]

Indian Electricity (Amendment) Rules,
1983.

THE MINISTER OF STATE IN
THE MINISTRY OF ENERGY (SHRI
CHANDRA SHEKHAR SINGH) : I
beg to lay on the Table. A copy
of the Indian Electricity (Amendment)
Rules, 1983 (Hindi  and English
versions) published in Notification No. G.S.R.
137 in Gazette of India dated the 12th
February, 1983, under sub-section (3) of
section 38 of the Indian Electricity Act,

1910.
[Placed in Library. See No. LT-6393/83].

*The English version was laid op the Table on the 12th March, 1976.



